| 2 3

Hindalco Ind: Dahej 026126 0.0

20:20 0.0

12:32816 0.0

TOTAL 0.0
DFPCL: Taloja 23:23 230.0

PPL: Paradeep™® 20:20 0.0

10:26:26 0.0

14:36:14 0.0

12:32:16 0.0

ToTAL 0.0
TotaL (Private) 1452.5
GRAND TOTAL 5222.4

CBIl raid at New Jalpaiguri railway hospital
#2600, SHRI PRASANTA CHATTERJEE: Will the Minister of RAILWAYS be pleased to state:

(a) whether it is & fact that CBI has recently conducted a raid at New Jalpaiguri Railway
Hogpital; and

(b) if so, the findings of the CBI?

THE MINISTER CF RAILWAYS (KUMARI MAMATA BANERJEE): (&) and (b) No, Sir. There
was no raid by Central Bureau of Investigation (CBI). A preventive check was carried out jaintly by
internal Railway Vigilance, Drug Control Regional Officer, Siliguri and officials of the GBI on 14th &
15th of May, 2010, at Railway Hospital, New Jalpaiguri.

A detailed report in this regard is awalited.
Rashtriya Madhyamik Shiksha Abhiyan

+%291. SHRI DHIRAJ PRASAD SAHU: Wil the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

FOnginal notice of the guestion was recerved in Hindi
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(a) whether Gavernment has recently launched Rashtriya Macdhyamik Shiksha Abhiyan
(RMSAY;

(b) ifso, the detalls thereof and ite aims and objectives ;

(c)  whether as per a World Bank repaort, secondary education is being neglected and

investment therein has been reduced during the last few years;
(d) if so, the details thereof; and
(&) thesteps taken by Government in this regard ?

THE MINISTER OF HUMAN RESCURCE DEVELOPMENT (SHRI KAPIL SIBAL): (&) and (b)
The centrally sponsored scheme "Rashtriya Madhyamik Shiksha Abhiyan (RMSAY" was launched in
March, 2009 to enhance access fo gsecondary education and to improve ite guality. It seeks to ensure
availability of secondary schools within reasonable distance of every habitation, improve guality of
education imparted at secondary stage and reduce disparities related to gender, socio-ecaonamic
status, geographical location and digability. The sharing pattern between the Centre and the States
during the 11th Five Year Plan is /5:25, while for the north-eastern States, the rafio g 20010, An

amount of Rs. 20,120 crare has been allocated for the scheme during the 17th Five Year Plan.

(c) and (d) The Warld Bank Report titled ‘Secondary Education in India: Universalizing
Opportunity’ (January, 20097 states that “while India pursued the drive to uriversal elementary
education, since 2000 the share of investment financing for secondary education has declined
significantly’. As per the "Analysis of Budgeted Expenditure on Education” published by this
Ministry, the "Plan” expenditure on secondary education for both Centre and the States together
increased from Re.2,200 crore in 2000-01 to Bs.3,288 crore In 2006-07, while the percentage share
of secondary education dedined from 22%% in 2000-07 1o N1% in 2006-07. The total expenditure on
secondary education far both Centre and the States together went up from Re. 19,743 crore in 2000~
01 to Re.31,675 crare in 2006-07, whereas the percentage share of secondary education declined

from 32%%6 to 29%6.

(g) The total allocation far secondary education has been increased from Re.4,325 crore

in the 10th Plan to Re.53,580 croreinthe 11th Plan, and several new centrally sponsored schemes
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including BMSA, Model School, Girls® Hostel, National Means -cum-Merit Scholarship and Incentive

to Girle for Secondary Education have been launched during the 17th Plan.
Powsers vested with GoM on Bhopal Gas Tragedy

$*292, SHRIMATI MAYA SINGH: Wil the Minister of CHEMICALS AND FERTILIZERS be

pleased to state:

(a) the powers, apart from making recommendations, vested with the Group of Ministers
(GoM) under the Chalrmanship of Home Minister, constituted keeping in view the guestions arising

out of judgement by the court in the Bhopal gas tragedy;

(b  the steps taken so far by Government in the interest of the affected people of Bhopal

gas tragedy; and

(23 whether it is a fact that on the directions of the then State Goverrment, the prime

accused was sent out of Bhopal by special plane after the tragedy ?

THE MINISTER OF STATE IN THE MINISTRY CF CHEMICALS AND FERTILIZERS ( SHRI
SRIKANT JENAY: (&) The Group of Ministers (GoM) regarding Bhopal Gas Leak Disaster was
recongtituted on 2&6th May, 20100 The terms of reference of the GoM iz to examine all the issues
relating to Bhopal Gas including remediation measures and make approprigte recommendations
regarding relief and rehabilitation of the Bhopal Gas Victims and their families. The GoM alzso
deliberated in detail on the guestions arising out of judgment by the Court in the Bhopal Gas Tragedy

and made, amongst cthers, the following recommendations:-

(i A curative petition may be filed in the Supreme Court for reconsideration of the
judgement dated 13.9.1994 by which the charges under the graver sections of the IPC were guashed

and the trial was confined to the offence under Section 304 A;

(i) A Revision Application may be filed in the High Court under Section 397 of the Cr.P.C.
against the judgement of the trial court praying that the judgement be set aside and the trial court be
directed 1o refer the case under Section 323 of Cr. P.C. to the Sessions Court ta try the case for

offences under Sections 304 Part I, 324, 326 and 422 read with Section 35 [PC.

FOnginal notice of the guestion was recerved in Hindi
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